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^  OA No.471/1995

Neu Qeihi, this 4th day sf Decembor, is95

Shri 8.K. Singh, Hon'ble. r i. A)

1. jmt. Gaguati devi
u/o late Jhri ^alekh Chami Jingh

,  ohri Anand oingfi
s/o late Shri aalekh Chanel ainqh
Both r/c Viilage Pali
k.C.Baghpet, Dt. Fleerut, U. i . c:. i !

By Shr:. f'lalik B.D .Thare j a, Aavoc ate ̂ n ot li ,

Vers us

Union of India, through

1 . Sec ret ary
Pl/dbfencs, S.:uth Block, Neu Delhi

2. Director General
Ordnance Factory Board, Auckland, Calcut ta

3. General Manager
Drdnance Factory, Clurad Nagar
Dt. Ghaz-iabad, U.f . .tsj —nutnt

By Shri U.s.R. Krishna, Advocate

0:-C^..tQr3l)

None appeared for the applicant even en s,: ..end

call. The OA is dismisseo in oefaulL frr -proseculi

(B.K. Singh)
Hem be r ( )
4.12.1995
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